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CASE NO. :
Appeal (civil) 378 of 1994

PETI TI ONER
I NDER JI T GUPTA & ORS

Vs.

RESPONDENT:
UNION OF I NDIA & ORS

DATE OF JUDGVENT: 14/ 08/ 2001

BENCH:
Dor ai swany Raju, SR Babu

JUDGVENT:

RAJENDRA BABU, J.

The appel | ants before us are serving in the Zool ogi cal Survey of
I ndi a under the control of the Mnistry of Environment & Forests. Most
of them were appoi nted as Assistant Zool ogi sts by direct recruitnment and
sone of themwere pronpted to the post of Assistant Zool ogi st under the
Zool ogi cal Survey of India (Central Service Cass | and Class |l posts]
Recrui tment Rules, 1963, as amended fromtinme to time. They
contended that they were governed by the Recruitment Rules, which
prescribed only the Master’s degree in Zool ogy as essential qualification
for the post of Assistant Zool ogi st and experience relating to the posts
above that of the Assistant Zoologist would be Scientist-B and so on
Annexure-11 to the Recruitnent Rules provides the norns for recruitnent
to the scientific posts as under

SC

Rs. 2200
-75-
2800-
EB- 100-
4000
SD

Rs. 3000
- 100-
3500-
125-
4500

SE

Rs. 3700
-125-
4700-
150-
5000

SF

Rs. 4500
- 150-
5700
SG

Rs. 5100
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- 150-

5700-

200-

6300

G

Rs. 5900-

200- 6700

H

Rs. 5900

- 200-

7300

Master’ s degree
in Science or
equi val ent
Fresh




